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LOK SABHA DEBATES

LOK SABHA

Friday, May 03, 2013/Vaisakha 13, 1935 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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OBITUARY REFERENCE

MADAM SPEAKER: Hon. Members, I have to inform the House about the sad
demise of Shri Krishna Kumar Goyal.

Shri Goyal was a Member of the Sixth and Seventh Lok Sabhas from 1977
to 1984 representing Kota Parliamentary Constituency of Rajasthan.

He was also a Member of Rajasthan Legislative Assembly for two terms.

An able parliamentarian, Shri Goyal served as Union Minister of State in
the Ministry of Commerce, Civil Supplies and Cooperation. He was also a
Member of the Committee on Private Members’ Bills and Resolutions.

Shri Krishna Kumar Goyal passed away on 23" April, 2013 at the age of 80
in Kota, Rajasthan.

We deeply mourn the loss of Shri Goyal and I am sure the House would
join me in conveying our condolences to the bereaved family.

The House may now stand in silence for a short while as a mark of respect

to the memory of the departed.

11.01% hrs

The Members then stood in silence for a short while.
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... (Interruptions)
11.02 hrs

At this stage, Shri Ganesh Singh, Shrimati Harsimrat Kaur Badal and some other
hon. Members came and stood on the floor near the Table.

... (Interruptions)
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11.02% hrs
MADAM SPEAKER: Q. No. 521 Shri C. Rajendran.

(Q.No. 521)
SHRI C. RAJENDRAN : Madam Speaker, LNG, a fossil fuel, can be a better
substitute for petrol and diesel. It is more environmentally clean, safer than other
fuels and cheaper also. ... (Interruptions) The hon. Minister, in her reply, has
stated that an R-LNG Terminal is going to be set up in Tamil Nadu. ...
(Interruptions) 1 would like to know from the hon. Minister, through you, as to
when this R-LNG Terminal project will be commenced in Tamil Nadu. ...
(Interruptions) 1 would also like to know as to when it will be completed and what
the estimated cost of this project is. ... (Interruptions)
SHRIMATI PANABAKA LAKSHMI: Madam, import of Liquified Natural Gas
assumes importance particularly in view of declining availability of gas from
domestic sources. ... (Interruptions) Therefore, LNG Terminals are established in
the country to meet out the shortage of domestic gas by importing natural gas from
other countries. ... (Interruptions)
SHRI C. RAJENDRAN : Madam, may I know from the hon. Minister whether the
Government has any plans to import LNG to produce power using this natural gas
in gas-fired power plants? ... (Interruptions)
SHRIMATI PANABAKA LAKSHMI: Madam, expansion of Dahej by Petronet
LNG Ltd. is being undertaken, and Mundra LNG Terminal by Gujarat State
Petroleum Corporation, Gangavaram LNG Terminal by Petronet LNG Ltd., and
Ennore LNG Terminal in Tamil Nadu by IOCL are under planning stage and the
pre-project activities of these terminals are completed. ... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 1200 noon.
11.04 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs
The Lok Sabha reassembled at Twelve of the Clock.
(Madam Speaker in the Chair)
....(interruptions)
12.01 hrs

At this stage S/Shri Ganesh Singh, Brijbhushan Shran Singh, Shrimati Harsimrat
Kaur Badal and some other hon. Members came and stood on
the floor near the Table.
... (Tagm)

12.01 % hrs
PAPERS LAID ON THE TABLE

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): Madam, on behalf of my colleague, Mr. P. Chidambaram, I
beg to lay on the Table a copy of the Explanatory Memorandum (Hindi and
English versions) as to action note relating to expansion of scope of justice grant
recommended by Thirteenth Finance Commission.

( Placed in Library. See No. LT 8972/15/13)
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ABU HASEM KHAN CHOUDHURY): Madam, on behalf of
my colleague, Shri Ghulam Nabi Azad, I beg to lay on the Table:-

(1) A copy of the Homoeopathy Central Council (Minimum Standards
Requirement of Homoeopathic Colleges and attached Hospitals)
Regulation, 2013 (Hindi and English versions) published in Notification
No. 12-10/2000-CCH (Pt. III) in Gazette of India dated 8th March, 2013
under sub-section (2) of Section 33 of the Homoeopathy Central
Council Act, 1973.

( Placed in Library. See No. LT 8973/15/13)
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(2) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Homoeopathy, Kolkata, for the year 2011-2012, alongwith
Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Homoeopathy, Kolkata, for the year 2011-
2012.
(3)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above.

( Placed in Library. See No. LT 8974/15/13)
(4) A copy each of the following Notifications (Hindi and English versions)
under sub-section (2) of Section 36 of the Indian Medicine Central Council Act,
1970:-
(1) The Indian Medicine Central Council (Minimum Standard Requirements of
Unani Colleges and attached Hospitals) Regulations, 2013 published in
Notification No. 11-134/2012-Unani (MSR) in Gazette of India dated 20th
February, 2013.
(1)  The Indian Medicine Central Council (Minimum Standard Requirements of
Siddha Colleges and attached Hospitals) Regulations, 2013 published in
Notification No. 18-1/2010-S (M.S.R.) in Gazette of India dated 20th February,
2013.

( Placed in Library. See No. LT 8975/15/13)
(5) A copy each of the following Notifications (Hindi and English versions) under
Section 38 of the Drugs and Cosmetics Act, 1940:-
(i) The Drugs and Cosmetics (First Amendment) Rules, 2013 published in
Notification No. G.S.R. 53(E) in Gazette of India dated 30th January, 2013.
(11) The Drugs and Cosmetics (Second Amendment) Rules, 2013 published in
Notification No. G.S.R. 63(E) in Gazette of India dated 1st February, 2013.
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(ii1))  The Drugs and Cosmetics (Third Amendment) Rules, 2013 published in
Notification No. G.S.R. 72(E) in Gazette of India dated 8th February,
2013.
( Placed in Library. See No. LT 8976/15/13)
(6) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Naturopathy, Pune, for the year 2011-2012, alongwith
Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Naturopathy, Pune, for the year 2011-
2012.
(7)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (6) above.
( Placed in Library. See No. LT 8977/15/13)
(8 (1) A copy of the Annual Report (Hindi and English versions) of
the AIDS Prevention and Control Project Voluntary Health Services, Chennai, for
the year 2011-2012.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the AIDS
Prevention and Control Project Voluntary Health Services, Chennai, for the year
2011-2012, together with Audit Report thereon.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the AIDS Prevention and Control Project
Voluntary Health Services, Chennai, for the year 2011-2012.
(9)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (8) above.

( Placed in Library. See No. LT 8978/15/13)

(10) (1) A copy of the Annual Report (Hindi and English versions) of the All
India Institute of Medical Sciences, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.
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(11)) A copy of the Review (Hindi and English versions) by the Government of
the working of the All India Institute of Medical Sciences, New Delhi, for the year
2011-2012.
(11) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (10) above.

( Placed in Library. See No. LT 8979/15/13)
(12) A copy of the Statement (Hindi and English versions) explaining reasons
for not laying the Annual Reports and Audited Accounts of the following
institutions within the stipulated period of nine months after the close of the

accounting year, mentioned therein:-

S.No. Name of the Institutions Accounting Year
(1) Indian Red Cross Society, New Delhi 2011-12
(i1))  CNCI, Kolkata 2011-12
(111)  Morarji Desai National Institute of Yoga, New 2011-12
Delhi
(iv)  Central Council of Indian Medicine, New Delhi 2011-12
(v)  Central Council for Research in Siddha, Chennai 2011-12
(vi)  Indian Council of Medical Research, New Delhi 2011-12

( Placed in Library. See No. LT 8980/15/13)
THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH): Madam, I beg to lay on the Table a copy of the Memorandum of
Understanding (Hindi and English versions) between the Indian Renewable
Energy Development Agency Limited and the Ministry of New and Renewable
Energy for the year 2013-14.

( Placed in Library. See No. LT 8981/15/13)

THE MINISTER OF MINES (SHRI DINSHA PATEL): Madam, I beg to lay on
the Table a copy of the Memorandum of Understanding (Hindi and English
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versions) between the Mineral Exploration Corporation Limited and the Ministry
of Mines for the year 2013-2014.
( Placed in Library. See No. LT 8982/15/13)

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI):
Madam, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
National Council of Science Museums, Kolkata, for the year 2011-2012,
alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Council of Science Museums, Kolkata, for the year
2011-2012.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

( Placed in Library. See No. LT 8983/15/13)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian
Museum, Kolkata, for the year 2010-2011, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Nehru Memorial Museum and Library, New Delhi, for the year
2010-2011.

(4) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

( Placed in Library. See No. LT 8984/15/13)

S @0 A copy of the Annual Report (Hindi and English versions) of
the North Central Zone Cultural Centre, Allahabad, for the year 2011-2012,
alongwith Audited Accounts.
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(11)) A copy of the Review (Hindi and English versions) by the Government of

the working of the North Central Zone Cultural Centre, Allahabad, for the year

2011-2012.

(6) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

( Placed in Library. See No. LT 8985/15/13)

(7 ) A copy of the Annual Report (Hindi and English versions) of
the South Central Zone Cultural Centre, Nagpur, for the year 2011-2012,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the South Central Zone Cultural Centre, Nagpur, for the year 2011-
2012.

(8)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

( Placed in Library. See No. LT 8986/15/13)

(9) (1) A copy of the Annual Report (Hindi and English versions) of
the National Culture Fund, New Delhi, for the year 2010-2011, alongwith Audited
Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Culture Fund, New Delhi, for the year 2010-2011.

(10) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (9) above.

( Placed in Library. See No. LT 8987/15/13)

(11) (1) A copy of the Annual Report (Hindi and English versions) of
the Salar Jung Museum, Hyderabad, for the year 2011-2012, alongwith Audited

Accounts.
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(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Salar Jung Museum, Hyderabad, for the year 2011-2012.
(12) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (11) above.
( Placed in Library. See No. LT 8988/15/13)

(13) (1) A copy of the Annual Report (Hindi and English versions) of
the Indira Gandhi Rashtriya Manav Sangrahalaya, Bhopal, for the year 2011-
2012, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indira Gandhi Rashtriya Manav Sangrahalaya, Bhopal, for the
year 2011-2012.

(14) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (13) above.

( Placed in Library. See No. LT 8989/15/13)

(15) (1) A copy of the Annual Report (Hindi and English versions) of
the Sahitya Akademi, New Delhi, for the year 2011-2012, alongwith Audited
Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Sahitya Akademi, New Delhi, for the year 2011-2012.

(16) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (15) above.
( Placed in Library. See No. LT 8990/15/13)

(17) (1) A copy of the Annual Report (Hindi and English versions) of
the Allahabad Museum, Allahabad, for the year 2011-2012, alongwith Audited

Accounts.
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(1)) A copy of the Review (Hindi and English versions) by the Government of

the working of the Allahabad Museum, Allahabad, for the year 2011-2012.

(18) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (17) above.

( Placed in Library. See No. LT 8991/15/13)

(19) (1) A copy of the Annual Report (Hindi and English versions) of
the National School of Drama, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National School of Drama, New Delhi, for the
year 2011-2012.

(20) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (19) above.

( Placed in Library. See No. LT 8992/15/13)

21) ) A copy of the Annual Report (Hindi and English versions) of
the North Zone Cultural Centre, Patiala, for the year 2011-2012, alongwith
Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the North Zone Cultural Centre, Patiala, for the year 2011-2012.
(22) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (21) above.

( Placed in Library. See No. LT 8993/15/13)

(23) (1) A copy of the Annual Report (Hindi and English versions) of
the Central Institute of Buddhist Studies, Ladakh, for the year 2011-2012.
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(1)) A copy of the Annual Accounts (Hindi and English versions) of the Central
Institute of Buddhist Studies, Ladakh, for the year 2011-2012, together with Audit
Report thereon.

(iii)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Central Institute of Buddhist Studies, Ladakh, for the year
2011-2012.

(24) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (21) above.

( Placed in Library. See No. LT 8994/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): Madam, I beg to lay on the
Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Public Cooperation and Child Development, New Delhi, for
the year 2011-2012, alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Institute of Public Cooperation and Child Development,
New Delhi, for the year 2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

( Placed in Library. See No. LT 8995/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, I beg to lay on the Table a copy each of the following statements (Hindi

and English versions) showing Action Taken by the Government on the
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assurances, promises and undertakings given by the Ministers during various

sessions of Thirteenth, Fourteenth and Fifteenth Lok Sabhas:-

THIRTEENTH LOK SABHA

1. Statement No. 48

Second Session, 1999

( Placed in Library.

FOURTEENTH LOK SABHA

2. Statement No. 27

( Placed in Library.
3. Statement No. 22  Ninth Session, 2006

( Placed in Library.
4, Statement No. 22 Tenth Session, 2007

( Placed in Library.
5. Statement No. 19  Thirteenth Session, 2008

( Placed in Library.
6. Statement No. 17  Fourteenth Session, 2008

( Placed in Library.

FIFTEENTH LOK SABHA

7. Statement No. 15

8. Statement No. 13

9. Statement No. 13

10.

Statement No. 10

11. Statement No. 9

Seventh Session, 2006

Second Session, 2009

( Placed in Library.

Third Session, 2009

( Placed in Library.

Fourth Session, 2010

( Placed in Library.

Fifth Session, 2010

( Placed in Library.

Sixth Session, 2010

( Placed in Library.

See No.

See No.

See No.

See No.

See No.

See No.

See No.

See No.

See No.

See No.

See No.

LT 8996/15/13)

LT 8997/15/13)

LT 8998/15/13)

LT 8999/15/13)

LT 9000/15/13)

LT 9001/15/13)

LT 9002/15/13)

LT 9003/15/13)

LT 9004/15/13)

LT 9005/15/13)

LT 9006/15/13)
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12.  Statement No. 7
13.  Statement No. 7
14.  Statement No. 6
15.  Statement No. 5
16.  Statement No. 3
17.  Statement No. 2
18.  Statement No. 1

Seventh Session, 2011

( Placed in Library
Eighth Session, 2011

( Placed in Library
Ninth Session, 2011

( Placed in Library
Tenth Session, 2012

( Placed in Library
Eleventh Session, 2012

( Placed in Library
Twelfth Session, 2012

( Placed in Library
Thirteenth Session, 2013

( Placed in Library

19

. See No. LT 9007/15/13)

. See No. LT 9008/15/13)

. See No. LT 9009/15/13)

. See No. LT 9010/15/13)

. See No. LT 9011/15/13)

. See No. LT 9012/15/13)

. See No. LT 9013/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF STATE IN THE MINISTRY OF
TEXTILES (SHRIMATI PANABAKA LAKSHMI): Madam, I beg to lay on the
Table:-

(1)
(i)

(i)

A copy each of the following papers (Hindi and English versions):-

Memorandum of Understanding between the Balmer Lawrie and Company

Limited and the Ministry of Petroleum and Natural Gas for the year 2013-

2014.

( Placed in Library

. See No. LT 9014/15/13)

Memorandum of Understanding between the Biecco Lawrie Limited and

the Ministry of Petroleum and Natural Gas for the year 2013-2014.

( Placed in Library

. See No. LT 9015/15/13)
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(2) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(1)  Review by the Government of the working of the Biecco Lawrie Limited,
Kolkata, for the year 2011-2012.

(11)  Annual Report of the Biecco Lawrie Limited, Kolkata, for the year 2011-
2012, alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above.

( Placed in Library. See No. LT 9016/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO

NARAIN MEENA): Madam, I beg to lay on the Table:-

(1) A copy of the Service Tax (Amendment) Rules, 2013 (Hindi and English
versions) published in Notification No. G.S.R. 121(E) in Gazette of India
dated 22nd February, 2013 under sub-section (4) of Section 94 of the
Finance Act, 1994, together with an explanatory memorandum.

( Placed in Library. See No. LT 9017/15/13)

(2) A copy each of the following Notifications (Hindi and English versions)
under sub-section (4) of Section 23 A of the Regional Rural Banks Act, 1976:-

(1) S.0.374(E) published in Gazette of India dated 15th February, 2013,
regarding amalgamation of Himachal Gramin Bank and Parvatiya Gramin Bank as
Himachal Pradesh Gramin Bank.

(11) S.0.457(E) published in Gazette of India dated 25th February, 2013,
regarding amalgamation of MGB Gramin Bank and Jaipur Thar Gramin Bank as

Marudhara Gramin Bank.
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(1))  S.0.491(E) published in Gazette of India dated 28th February, 2013,
regarding amalgamation of Vidharbha Kshetriya Gramin Bank and Wainganga
Krishna Gramin Bank as Vidharbha Konkan Gramin Bank.

( Placed in Library. See No. LT 9018/15/13)

(3) A copy of the Central Bank of India (Employees’) Pension
(Amendment) Regulations, 2009 (Hindi and English versions) published in
Notification No. 67 in Gazette of India dated 21st March, 2012 under sub-section
(4) of Section 19 of the Banking Companies (Acquisition and Transfer of
Undertakings) Act, 1970.

(4) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

( Placed in Library. See No. LT 9019/15/13)

(5) A copy each of the following Notifications (Hindi and English versions)
under Section 31 of the Securities Exchange Board of India Act, 1992:-
(1)  The Securities Exchange Board of India (Stock Brokers and Sub-brokers)
(Amendment) Regulations, 2013 published in Notification No. LAD-
NRO/GN/2013-14/01/8129 in Gazette of India dated 5th April, 2013.
(i1))  The Securities Exchange Board of India (Self Regulatory Organisations)
(Amendment) Regulations, 2013 published in Notification No. LAD-
NRO/GN/2012-13/27/5469 in Gazette of India dated 7th January, 2013.

( Placed in Library. See No. LT 9020/15/13)
(6) A copy of the Narcotic Drugs and Psychotropic Substances (Regulation of
Controlled Substances) Order, 2013(Hindi and English versions) published in
Notification No. G.S.R. 191(E) in Gazette of India dated 26th March, 2013 under
Section 77 of the Narcotics Drugs and Psychotropic Substances Act, 1985,
together with an explanatory memorandum.

( Placed in Library. See No. LT 9021/15/13)
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(7) A copy each of the following Notifications (Hindi and English versions) under
section 159 of the Customs Act, 1962 :-

(i) G.S.R.190(E) published in Gazette of India dated 25th March, 2013
together with an explanatory memorandum making certain amendments in the
Notification No. 39/96-Cus., dated 23rd July, 1996.

(11) G.S.R.198(E) published in Gazette of India dated 2nd April, 2013 together
with an explanatory memorandum making certain amendments in the Notification
No. 96/2008--Cus., dated 13th August, 2008.

(111) S.0.851(E) published in Gazette of India dated 28th March, 2013 together
with an explanatory memorandum making certain amendments in the Notification
No. 36/2001-Cus. (N.T.), dated 3rd August, 2001.

(iv)  S.0. 925(E) published in Gazette of India dated 4th April, 2013, together
with an explanatory memorandum regarding revised rates of exchange for
conversion of certain foreign currencies into Indian currency or vice-versa for the
purpose of assessment of imported and export goods.

(v) S.0.936(E) published in Gazette of India dated 10th April, 2013 together
with an explanatory memorandum regarding revised rates of exchange for
conversion of Japanese Yen into Indian currency or vice-versa for the purpose of
assessment of imported and export goods.

( Placed in Library. See No. LT 9022/15/13)

(8) A copy of the Notification No. G.S.R.189(E) (Hindi and English
versions) published in Gazette of India dated 25th March, 2013 together with an
explanatory memorandum making certain amendments in the Notification No.
64/95-C.E., dated 16th March, 1995 under sub-section (2) of Section 38 of the
Central Excise Act, 1944.

( Placed in Library. See No. LT 9023/15/13)
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(9) A copy of the Notification No. G.S.R.187(E) (Hindi and English
versions) published in Gazette of India dated 22nd March, 2013 together with an
explanatory memorandum seeking to levy anti-dumping duty as specified rates on
imports of Meta Phernylene Diamine, originating in, or exported from the
People’s Republic of China, for a period of six months under sub-section (7) of
section 9A of the Customs Tariff Act, 1975.

( Placed in Library. See No. LT 9024/15/13)

(10) A copy each of the following Notifications (Hindi and English versions)
under Section 27 of the Insurance Regulatory and Development Authority Act,
1999:-
(1)  The Insurance Regulatory and Development Authority (Registration of
India Insurance Companies)-(Fourth Amendment) Regulations, 2013 published in
Notification No. F. No. IRDA/Reg./3/61/2013 in Gazette of India dated 13th
February, 2013.

(1) The Insurance Regulatory and Development Authority (Appointed

Actuary) (First Amendment) Regulations, 2012 published in Notification No. F.
No. IRDA/Reg./4/62/2013 in Gazette of India dated 13th February, 2013.

(111)  The Insurance Regulatory and Development Authority (General Insurance-
Reinsurance) Regulations, 2013 published in Notification No. F. No.
IRDA/Reg./5/63/2013 in Gazette of India dated 13th February, 2013.

( Placed in Library. See No. LT 9025/15/13)

(1T) A copy of the Notification No. F. No. IRDA/Notification/7/65/2013 (Hindi
and English versions) published in Gazette of India dated 13th February,
2013 cancelling the Licence No. 2555 issued to Mr. Sukumal Kumar
Choudhury, Surveyor and Loss Assessor, issued under various sections of
Insurance Act, 1938 read with Section 14 of the Insurance Regulatory and

Development Authority Act, 1999 and Regulations of Licensing,
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Professional requirements and Code of Conduct of Insurance Surveyors and
Loss Assessors Regulations, 2000.

( Placed in Library. See No. LT 9026/15/13)

... (Interruptions)



03.05.2013

12.04 hrs

25

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Madam Speaker, I have to report the following three

messages received from the Secretary-General of Rajya Sabha:-

(1)

(ii)

(iii)

“In accordance with the provisions of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of Business in the Rajya Sabha, I
am directed to return herewith the Appropriation (Railways) No.3
Bill, 2013, which was passed by the Lok Sabha at its sitting held on
the 30™ April, 2013 and transmitted to the Rajya Sabha for its
recommendations and to state that this House has no
recommendations to make to the Lok Sabha in regard to the said
Bill.”

“In accordance with the provisions of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of Business in the Rajya Sabha, I
am directed to return herewith the Appropriation (No.3) Bill, 2013,
which was passed by the Lok Sabha at its sitting held on the 30™
April, 2013 and transmitted to the Rajya Sabha for its
recommendations and to state that this House has no
recommendations to make to the Lok Sabha in regard to the said
Bill.”

“In accordance with the provisions of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of Business in the Rajya Sabha, 1
am directed to return herewith the Finance Bill, 2013, which was
passed by the Lok Sabha at its sitting held on the 30™ April, 2013
and transmitted to the Rajya Sabha for its recommendations and to
state that this House has no recommendations to make to the Lok

Sabha in regard to the said Bill.”
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12.04 V4 hrs

COMMITTEE ON ABSENCE OF MEMBERS FROM
THE SITTINGS OF THE HOUSE
ot Report
ST, TR (Aeial) : Heiedl, § QU B doh] A Fawdl b JquiRafa deedt afifa &1 oai
yfcraes (fE= o SISl HwehRvT) Udd _al gl

12.04 ¥ hrs

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
256™ Report

SHRI CHARLES DIAS (NOMINATED): Madam, [ beg tolay on the Table
the Two Hundred Fifty-sixth Report (English and Hindi versions) of the Standing
Committee on Human Resource Development on Demands for Grants 2013-14 of

the Department of Higher Education.

12.04 % hrs
STANDING COMMITTEE ON TRANSPORT,
TOURISM AND CULTURE
191% to 195™ Reports

SHRI PRABODH PANDA (MIDNAPORE): Madam, I beg to lay on the Table
the following Reports (Hindi and English versions) of the Standing Committee on
Transport, Tourism and Culture:-

(1) One Hundred Ninety-first Report on Demands for Grants (2013-14) of
Ministry of Civil Aviation.
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(2)  One Hundred Ninety-second Report on Demands for Grants (2013-14) of
Ministry of Culture.

(3) One Hundred Ninety-third Report on Demands for Grants (2013-14) of
Ministry of Road Transport & Highways.

(4) One Hundred Ninety-fourth Report on Demands for Grants (2013-14) of
Ministry of Shipping; and

(5) One Hundred Ninety-fifth Report on Demands for Grants (2013-14) of

Ministry of Tourism.

.. ()

12.05 hrs

STANDING COMMITTEE ON PERSONNEL, PUBLIC
GRIEVANCES, LAW AND JUSTICE
60" Report

st dios PR (FremR): ey HElGwn, # Se, die Rierd iR Uee wATed &
JEMI B AN (2013-2014) & IR H HIHD, Ald RHRE, & iR = wddt wmi
AT &1 60al Tfrde (=t o SIS HwhRUT) T yeel TR &l g

... (Interruptions)
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12.06 hrs
STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 27th Report of
the Standing Committee on Energy on Demands for Grants (2012-13), pertaining
to the Ministry of New and Renewable Energy .

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH): Madam, I beg to lay the statement on the status of implementation
of the recommendations contained in the 27" Report of the Standing Committee
on Energy in pursuance of the direction 73 A of the hon. Speaker Lok Sabha vide
Lok Sabha Bulletin-Part- I dated 1 September 2004.

2. The 27™ Report of the Standing Committee on Energy was presented to the
Lok Sabha on 3™ May, 2012. The Report relates to the Examination of the
Demands for Grants of the Ministry of New and Renewable Energy for 2012-13.
3. Action Taken Statement on the recommendations/observations contained in
the 27" Report of the Committee had been sent to the Standing Committee on
Energy on 28™ September 2012.

4. There are 14 recommendations made by the Committee in the said Report
where action is called for on the part of the Government. These recommendations
pertain mainly to issues like augmenting budgetary resources, implementation
related issues of various renewable energy programmes, especially solar power,
wind power, biomass power and remote village electrification.

5. The present status of implementation of various recommendations made by
the Committee is indicated in the Annexure to my statement, which is laid on the
Table of House. I would not like to take the valuable time of the House to read out
the contents of this Annexure. 1 would request that these may please be considered

as read.

... (Interruptions)

* Laid on the Table and also placed in Library. See No. LT 9027/15/13
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12.07 hrs
BUSINESS OF THE HOUSE

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, with your permission, I rise to announce that Government Business

during the week commencing Monday, the 6" of May, 2013, will consist of:-

1. Consideration of any items of Government Business carried over from
today's order paper.

2. Consideration and passing of the following Bills: -

a) The Governors (Emoluments, Allowances and Privileges)
Amendment Bill, 2012

b) The Forward Contracts (Regulation) Amendment Bill, 2010;

c) The Prevention of Bribery of Foreign Officials of Public,
International Organizations Bill, 2011; and

d) The Constitution (Scheduled Tribes) Order (Second Amendment)
Bill, 2012.

3. Further consideration and passing of the National Accreditation Regulatory
Authority for Higher Educational Institutions Bill, 2010.

... (Interruptions)
MADAM SPEAKER: Hon. Members, submissions by hon. Members shall be
treated as laid on the Table of the House.

... (Interruptions)
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"t oo W Amae (fETR): H SN wwE B eRigd d FrEfaied e @
AIRAAT B BT SR Bl g -

1, AMPTIR T4 T SR Al HAThRI & T ot did faermery @e™ ud g9
HATBRI & AT BIEI & (oY BEIRT AN HA & A9 W 74l & fofg
aferfer fopar Smd |

2. AT BT STl H g WK Biqdl g FGARI W AT, YIS, a2l bl
Siep By A Rerg & foay waml R W9e § =@l @ [Qug 31 AN |wre al
BRI H AR fhar ord |

*SHRI N. PEETHAMBARA KURUP (KOLLAM): The following items may

please be included in the next week’s agenda:-

1. An AIIMS status Hospital should be set up at Kollam, Kerala.
2. The new train service from Kollam to Guruayurs should be run from

Punalur to Guruvayur as proposed in the Railway Budget.

st IR AR (SFTIE): T AWE B SR W Atk e & e
T -
1. 911 5| W QU 9f0@e o 91 9t Sl @ gHard @ Sdfed Faver fy S
& g H |
2. B=g BN Awafderey W deuie S &F H oy HRar & ddd | |

* Laid on the Table
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"SR STEsies A (WRETUM): 3Nl WWiTE & driare! # ffafed vy @ wfa s
B HE BN -
1. ORI B Follal G Bl THa1 T4 WR 9 @l IRER IR JIofde Bo-1 b
T IHD! IaTs (138.68 #Wex) W (Bridge) Ud wamt (Gates) & w™
fo T A5R & P a9 ¥ dfd US T | o b AWHR U IR T [F IWa
B B HO e g1t BN |
2. Ao qon =g el & gdivasdl wien 8g S Il d & uden b
&1 gfaen Suerer B |

*sft R 1. SR (FTWYR): I e @ drgE A e vy @ afwfoa e
S -
1. BRI, ¥ & gsyR farad & &1 338, sRue, gdf, U= onfq Afedl &

GATERYT YGNUl & HRUI AR WX Pl SW@d §Y SUARIHS JART BT Dl

HTIRID T |

2. SO BISd AP 7 W T8 dTcdl A 37AY el BT Al SONR 81 & a1

39 R YAy &N B WRBR gRT BRATs B & (U Ihldd Heq oM Bl

I hdT |

* Laid on the Table.
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st s AR awsa (RiRSe): fefalRea vl o 9w & ore sriga! & |fffad
A DI FARRAT B Y-
1. YRd WRBR d IUHAT dial fear foro, FA.var. vd A va. & waorea ot
R g g, s W A9 a3 @ i Rien 3 dgece S99 dar
HATAl, DHART UG SR & H STAYfd AT FHATad B g ARBR gRT S
H dag faum @1 srawae e Ry S @Y AR BRa g |
2. B AT gRT FHA.uA. A AR R s SN F1Ht woR AT & 8 vd I8
AR BTl SISAT B shigal ALALTA. Ud LA AT, & FRIUICe &1 &= Jn
W T vd 39 AR B T FHIREALA BT AT FRAT TS © | 37 SHAfed B
& H Y@ gY SR AN ® YA: 0 Ud ASIieRY g WG fAUET (e
Sfeam) @1 srfelier emawas e 9 &= B AT B g |
st Yo AR (Biemw): TR vl 31 9wiE & SfTel BRI § Ao B
&1 HUT Bl STT:-
1. IR S-S & QR <o 9 949 ¥R 4 10 g U& &1 d%an vd
SMehic & Rikmai o faere wdi i g deprel [Hizad wwa A4 & ofeR 949
WY |
2. I S/ SO W &R Afedly Ud qfeadi & |1 SFTdrg 3rmd
T RATAR BT TARDR I el Bl Abd & [ rgfaa S/ ggfd
SIS SR AR IS &1 w@redr g Wil 3 e fBar 9y |

* Laid on the Table.
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*sft mesRiE 0. diemn (WeReien):  FEfaRad v &1 errel IwrE @t riarE § et
H B PUT BN ;-
1. IR B a6 A < B! a1 GGl g9l 81 &1 & | Jaisd 81 & 8 991 W AR We
T HHOIR 81 38 & | A IX Q2 H TGS A1 A BT S fhar Ay |
2. <@ H YRMER T I wIErS Bl dre A € | SIfUe ueiied ud qdrell ol
el & IR 9¢ @ 2 | U A |l AR/ ueTireTRal ud Serafial #t
T ST FERATAT BT FURT B, T B A B AR DI TH B BT B
fbarm Sy |
*PROF. SAUGATA ROY (DUM DUM): Madam, I want to raise the following

matter with respect to Government Business for the coming week:-
1. Death of Sarabjit Singh in Pakistani jail
2. External Affairs Minister’s trip to China.

*gl. e g (FamEn): AT 9N SREAT A MR AWE & fv 96T § SRS
TR @ g Iad § ffaRed oxama Sew @) orgAfa @medr € -

1. fER & Fa@r N 31 35 WHR AR Fars &3 =9ivd HY iR T8 AR [
& forg fRy das @ v &Y |

2. @R & Ta@r o # Wilell amuifas faga am og &1 sifdcda fHfor &t uftear
TRY & |

* Laid on the Table.
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(Interruptions)
MADAM SPEAKER: The House stands adjourned to meet on Monday, the 6™
May, 2013 at 11 a.m.

12.08 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Monday, May 6, 2013 / Vaisakha 16, 1935 (Saka).
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